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r,VIBHﬂkUMﬁRI, son/daughter/wife of RAM..SWARVP. LRASAD

1908, s B bssseicniis Y€2FS,  belongihg o ﬁT”ﬂRVISDHgNﬁﬁBHH
servica and presently warking as DARBEN. ..o eeri e

give hareln below the detalls of the assets {immovable, movable, pank balance, etc.) of

myself, my spousé and depandants®:

A' . 0 =
{Assets In joint name Indlcating Lhe extent of joint owaership wili glse have to be
ghver)
B[ “Besedption | Gelf | Spouse Basendantl | Dependantz | bependant-3 |
[T I Name(8) Nama Nanve _ Efe, Name
{iy | Cash :
(} 36,00 | NIL NTL NTL NE L.
(I | Depesits In : . il ‘
Banks, Financial {
Institutions And |36,18b Y
Non-Banking T Il
Financial (RT) N BT b MNT L
Companies BOANK
T TBons, N DD i prroeul WO ] S
Debepturas and - |
Shares 1 '
companies
vy | Other financlal 1), 7.C | B
institutiahs, s i ]
NSS, Postal QUEIAB- |y L
s.ajﬁflq?g-s, LtIC 326775194 ATl NIL | NT -
| Policias, efc % LAKH
(v} | Motar Vehicles | ! )
{dletalls of . i
rmake, #tc.) NT L NZL- NTL NTL M L
V) | Jewellery (glve i A8
details of :’"‘""53"?‘
welght and + 'S 000
vaie) sitves - 10eg. | MEE NT L NT L U 4R
) i . s W.fﬂaf
{vll) | Other assets,
wych as values
of clalms / - — . = ¥
interests N i . . i

S ER

r the latest market value in Stock

Note: Walue of Bonds / shares / Debentures &5 pe
tooks In the case of non Jistedd

Exchange 10 respecl of listed companies and as per
companles shauld be glven.

# Dependant here means 3 persen sU
employas.

bstantially dependent on the incoma of tha
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also have Lo ba Indicated]
Er. Deseription

1 Salf

| Namie(Sh

[Nat&:,#'rnperl;;léﬁ in iolnk ownership lndizating the extent of joint ownership will

Bpouss | Dependantd |

Depangant=2
_Hame

Deprntant=3
Eie, Namao

Hams

| Ho.

hgricultural Land

-~ Location{s)

- Supvey number(s)
- Extent (Total
measuremat)

i [0}

NIL

NIL NT L

NIL

Az L

it

~Currenk market valug |

Hon-Agricultural Land
= Locatlon(s)

< Survey numbter(s)

- Extent (Total
measuramant)

-

-Current market value

Bulldings (Cermmercial
and residential)
Locatlands)

- Gurvey fdoor
number]s}

- Extent {Total
Measlrement)

- Current market

(il

value, ,
Houses / Apartments,
ete,

- Location(s}

- Gurvey fdacr i
number(sy . - [
- Extent {Total
measurement)
- Current imarket i

(iv)

wvalue e
{v) | Others (such as ;
| inkerest In property) |

!

(2}
Institutions and government dues:-

1 give herewr below the details aof my

[Note : Please ghve separate detaile for gach item)

pabiities / averdues o public finandial

TR address o BOnk |

sr. | Dezerlption
Na. Flnanckal Institutions(e) /
e SRS i ,.____'?.S,F;‘L'TE-JE.E;D.L{SLW_
(B} i} Loans from Banks e o

{Ii} Loans from financial
institublans -

(1) Government Dues:
{a) dues to departments
dealing with government
accommadation
(b} tues Lo departnents
dealing with supply of
water

ey
Amount dutstanding 2s
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() dues ta departrments
gealing with supply of
cleckricity
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: {d} tues o d-ﬂpaﬁmﬁ‘ﬁts =
deallng with teleptiones |,

(&) dues to departments
dealing with government
transport (Including

(F} Other dues, I any

aircraft apd helicoptess) i

(b}

() Income Tax ipcluding
surchargé [Alse indicate
' the assessment year upto
which Income Tax Return
flled, Glve also Permanent
account Number {(PAN)]

(i) Waalth Tax [also
Indicate the assessment
year upto which Wealth
Taw retuen filed, ],

{IIl) Sales Tax [Daly in
case of proprietany

business] e

“{iv) Property Tax.

C. personal Deta |

GPF/CP

Gender

ppaaNto. - |11 D) 25 34 5400

- [F o

Date of Birth i 1 1o

Cadre

Home D

0 &/ 9 |91} (OD/MM/VYY)

lass/Graisg - T ]
e [ e | o

[ oARBAN ', e e

(FUll Name 2.5 B.A.6.- Bihar Administrative Service,

B.5.5,- Blhar Secretarlat Sarvice elc.)

istrict L !___EﬁST cHAMPARAN

I heraby deciare that th

knowledge and belief,

pates LR 272043

Note:

o above details are true to the best of my

Slgﬂature ,..M‘ﬁm&qu--mn------mmn
Mame of Employee: \/IBH/? kU’“?f."?I

De»e;lgnatlon:......@ﬁﬁﬁﬁ.ﬂf.,.......... vusnynn
pepartment:.. GARE.... TAKER . SECT IOV

plaase sign each page of the declaration. Asset declaration form
miust be in A4 size white paper with camputer typad (single side)

in praseribed format,



